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NOTES OF THE REGISTRY 
	 ORDERS OF THE TRIBUNAL 

2rAU_dAtCA 24.6.2002 

This O.A. was disposed of on 23.312002, 

!iving direction to Respondents to consider the 

case of the applicant, by !iving due wei!hta,e to 

l,' his past experience, while flubg up of the post 

of EDPM, Chaitanyapur 1.O.Iy filing the present 

N.A.1007/01, the 	xio 	iaff&92951 tbi 
souqht the 

Applicant hasLsn* fMtXbch&X directions further. 

While filirl a reply to the said M.A.17/01. 

the Department has disclosed that,f or filliriq Up 

of the post of Postmaster in quest ion,r ok 

advertisement had been issued fixin! 14,f002 

as the last date. TO-day the Advocate for the 

plicant, by film! 524/02,subrnits that he 

has already applied for the said post by subrnitt - 

in! his application on 3.6.2002. In the said 

premises, having heard the counsel for the 

Applicant and Shri LDas, A.S.C., M.A.1007/01 is; 

disposed of with a direction to Respondents to 

!ive due consideration to the experience of the 

Applicant, while undertaking the process Of. 

selection for the post of EDIPM, Chaitanyapur E) 

as per the observatis by this Tribunal on 

2 3.3.2001. 

M.A. No, 007/01 and 524/02 are disposed 

of accord inly. 

Send copies of the order to Respondents 

at the cost of the Applicant, on whose behalf 

hrj Lenka ftx undertakes to file the required 

postaes in cCurse of the day. After filmg of the 

required post a!es,  a f'oee copy of the Order be 

made available to Shri. Lenka. Hosever, a free cr 
of the Order be 'iven to ShrJ. 1,Das. 


